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(xxiii) G.S.R. No. 314 (E), dated 2.6.98, 

seeking to publish the prescribe retail 

sale price based assessment for certain 

specified commodities. 

(xxiv) G.S.R. No. 315 (E), dated 2.6.98, 

seeking to rescind a notification. 

(xxv) G.S.R. No. 316 (E), dated 2.6.98, 

seeking to rescind certain notifications. 

[Placed in Library For (ix) to (xxv) See No. 

LT.—973/98] 

IV. A   copy   each   (in   English   and 

Hindi) of the following papers:— 

(a) Annual report and Accounts of the 

National Housing Bank, New 

Delhi, for the year 1996-97, to 

gether with the Auditors' report on 

the Accounts, under sub-section (5) 

of section 40 of the National Hous 

ing Bank Act, 1987. 

(b) Statement giving reasons for the 

delay in laying the papers men 

tioned at (a) above. 

[Placed in Library Sec No. LT.—1350^98] 

V. Thirty-sixth Annual Report of the 

Deposit Insurance and Credit 

Guarantee Corporation, Mumbai, 

for the year 1997-98, under sub 

section (2) of section 32 of the 

Deposit Insurance and Credit 

Guarantee Corporation Act, 1961. 

[Placed     in     Library     See    No. 

LT.—1351/98] 

REPORTS   OF   THE   COMMITTE   ON 

SUBORDINATE LEGISLATION 

SHRI DIPANKAR MUKHERJEE (West 

Bengal): Sir, present the following Reports (in 

English and Hindi) of the Committee on 

Subordinate Legislation:— 

(i) Hundered and Twentieth Report on 

Petroleum Rules, 1976, OISD 

Standards and Related Areas. 

(ii) Hundred and Twenty first Report on 

Oil Fields (Regulation and De- 

velopment) Act, 1948 and Petroleum 

and Natural Gas Rules, 1959 made 

thereunder. 

REPORTS OF THE DEPARTMENT-RE-

LATED PARLIAMENTARY STANDING 

COMMITTEE ON URBAN AND RURAL 

DEVELOPMENT 

SHRI NILOTPAL BASU (West Bengal): 

Sir, I lay on the Table a copy each (in English 

and Hindi) of the following Reports of the 

Department Related Parliamentary Standing 

Committee on Urban and Rural 

Development:— 

(i) Sixth Report on the Action Taken by 

the Government on the recom-

mendations contained in the Twenty-

Sixth Report of the Standing 

Committee on Urban & Rural De-

velopment (Tenth Lok Sabha) on 

Preparation, Maintenance, Updating 

and Computerisation of Land Records 

under Centrally Sponsored Schemes—

An Assessment, of the Department of 

Rural Development (Ministry of Rural 

Areas & Employment); and 

(ii) Seventh Report on Integrated 

Wastelands Development Project 

(IWDP) Scheme of the Department of 

Wastelands Development (Ministry of 

Rural Areas and Employment). 

CALLING ATTENTION TO A MATTER 

OF URGENT PUBLIC IMPORTANCE 

Steep rise in the inflation and its adverse 

impact on the economy and the people 

MR CHAIRMAN: We will now take up the 

Calling Attention Motion. Dr. Manmohan 

Singh is not here. Shri Gurudas Das Gupta 
�� ��	 ���� ����� (&4� 9���): 
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...(�
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MR. CHAIRMAN: Today there will be 

nothing else, only the Calling Attention 

Motion. (Interruptions) 
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MR. CHAIRMAN: Nothing will go on 

record. (Interruptions) Only call Attention. 

(Interruptions) Only call Attention. 

(Interruptions) Only Call Attention. (In-

terruptions) Shri Gurudas Das Gupta. 

(Interruptions) Shri Gurudas Das Gupta 

(Interruptions) Nothing will go on record. 

(Interruptions) Shri Gurudas Das Gupta. 

(Interruptions) Shri Gurudas Das Gupta. 

SHRI GURUDAS DAS GUPTA (West 

Bengal): Sir, I beg to call the attention of the 

Minister of Finance to the steep rise in the 

inflation and its adverse impact on the 

economy and the people. 

THE MINISTER OF FINANCE (SHRI 

YASHWANT SINHA): Mr. Chairman, Sir, I 

share the concern of the hon. Member about 

the sharp increase in the prices of some of the 

essential commodities, particularly 

vegetables. The potato crop is estimated to be 

60 lakh tonnes lower in 1997-98 and the 

onion crop is lower by six lakh tonnes due to 

prolonged wet spell in the Rabi season 

followed by a hot dry spell in May and June. 

These estimates are as yet tentative but there 

is enough evidence to suggest that 1997-98 

output of vegetables and fruits is much lower. 

This has had art adverse effect on prices. On 

this I will come back a little later. 

The recent uptrend in the inflation rate 

should be seen in the context of what this 

Government inherited. If we look at the 

present decade beginning 1990-91 — I wish 

my friends from the Congress Party were here 

to listen to some of the facts which I wish to 

present to the House—^we have had a 

average inflation rate of over 10% in the six 

year period 1990-91 to 1995-96, Even if one 

were to disregard 1991-92. which was 

characterised by a high inflation rate of 

13.7%, we still have an average inflation rate 

of over 9%  during the  Congress  

Government's 

rule. Even on point-to-point 'basis, the 

average inflation rate during this period was 

close to 8%. 

When the Congress Government left office, 

the next Government did inherit a dcclerating 

average inflation rate of 6.3% in 1996-97 

which reached a low of 4.8% in 1997-98 

when the UF Government left office. 

However, this two year deceleration phase 

was characterised by slow down in growth of 

the economy, decline in exports, acceleration 

in money supply growth which reached 17%, 

and expansion in fiscal deficit to 6.1% of 

GDP. 

Uptrend in prices began in January, 1998 

and accelerated thereafter having touched 

8.1% as on 11.7.1998. This year's inflation is 

to a large extent due to high prices of 

vegetables and edible oils, but for which, the 

inflation would still have been just about 6%. 

Other major reasons are the general decline in 

the economy together with high growth in 

money supply and widening fiscal deficit that 

characterised 1997-98, as well as 

unprecedented East Asian crisis which has 

disrupted the world market for edible oils. 

This is what this Government inherited. Let 

me now come back to the recent sarp price 

rise in some of the essential commodities that 

has caused great anguish to the public. This 

year seasonal rise in price level is much high-

er. Onion price skyrocketed by 300 per cent in 

November — December 1997 when UF 

government was still there. But by February 

— March prices came back to normal level, 

with the arrival of the new crop. I should like 

to remind the House that some years in the 

past also were characterised by sharp rise in 

prices of onion and potato. For example, on an 

annual point to point basis, onion prices were 

higher by 96 per cent on April 1993, 180 per 

cent in November, 1993 and by 85 per cent in 

March 1996. As for potatoes, a seasonal 

increase of around 50 per cent was quite 

common in the past. Last year potato farmers 

suffered tremendous losses when prices 

crashed from an index of 600 in November, 

1996 to a low of 167 in May, 1997. 
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Amongst the 30 essential commodites 

whose prices are monitored on a weekly basis, 

foodgrains are the most important. Wholesale 

prices of rice, wheat, jowar and bajra as also 

some pulses (except arhar and masur) have 

by and large remained stable. Gram prices are 

actually lower by 11.7 per cent over last year 

though arhar price has increased sharply by 

nearly 33.8 per cent and masur by 22.2 per 

cent. The House has already been informed 

that pulses production had declined by 14 lakh 

tonnes in 1997-98. 

Prices of edible oils too have risen sharply, 

particularly the prices of groundnut oil and 

mustard oil. I must point out that the spurt in 

edible oil prices this year was the result of 

decline in oilseeds production by about 13 

lakh tonnes. The situation is further 

aggravated by high international prices of 

edible oil. FOB prices of palmolien from 

Malaysia rose from $ 547 per tonne in 

December 1997 to $730 per tonne in May-

June 1998 following the export restrictions by 

Indonesia. 

Onion prices are likely to fall shortly with 

the arrival of pre-Kharif crop but in case of 

potatoes one may have to wait for some more 

time though some decline is already seen 

consequent to opening of sale outlets through 

co-operative stores. I may remind the hon. 

Members that pershable seasonal commodities 

such as fruits and vegetables arc perhaps the 

only consumer items whose prices after going 

up also come down in response to increase in 

supplies. 

I must, however, mention that government 

intervention for managing supplies of 

seasonal and perishable commodities such as 

vegetables has its limitations, since one can 

neither import on short notice nor are such 

products available in large volumes. Their 

import prices would be prohibitive in view of 

costs of refrigerated transportaion. 

Fortunately, we are in the midst of 

monsoon season and the country is likely to 

have yet another normal monsoon this year. 

There is a general expectation that 

1998-99 output of agriculture will be much 
better than the preceding year, which should 
bring considerable relief to the general public. 

PDS continues to be the dominant measure 

of intervention by the Government to ensure 

availability of the most important essential 

commodities such as rice, wheat and sugar. It 

shall be the endeavour of the Government to 

ensure that the system operates effectively. 

Whereas Centre ensures supplies, the State 

administrations have the responsi-bflity for 

distribution. 

To supplement availability of some es-

sential commodities we have in place a trade 

policy regime that makes it easier for private 

trade to import pulses and edible oils since 

both these are not adequately produced in the 

country. The Government has reduced the 

import duty on edible oils recently from 25, 

per cent to 15 per cent as a price reduction 

measure. Also 1.5 lakh tonnes are being 

imported by the Government for supply 

through PDS. 

Some short term measures to control 

vegetable prices have been taken. State 

Governments have been advised to invoke 

Essential Commodities Act to check hoarding. 

Consumer co-operative stores and NAFED 

have been activated to intervene and sell 

onion and potato at lower prices, prices of 

potato and onion have already shown some 

decline. 

Aside from supply management and trade 

policy. Government will keep a tight check on 

the fiscal deficit and advise RBI to keep the 

growth of money supply within the target 

range of 15-15.5 per cent in 1998-99. This 

will help contain the rise in prices of all 

commodities, including essential 

commodities. Thank you, Sir. 

SHRI GURUDAS DAS GUPTA: Sir, the 

statement made by the hon. Minister of 

Finance appears to me to be an irresponsible 

statement of the Government that has 

abdicated its responsibility when the country 

is perhaps facing the 
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gravest crisis arising out of an unheard of 

inflationary situation. I call it irresponsible 

because the hon. Minister finds satisfaction in 

saying as to what has been the level of 

inflation during the period when he was not 

the Finance Minister. Sir, the point is that it is 

nobody's contention that inflation is not such a 

thing which is not common to the Indian 

economy. But, what is strange is that the hon. 

Minister does not realise the gravity of the 

situation. If the gravity of the situation is not 

to be realised by the members of the 

Government and the members of the 

combination which is ruling the country, then 

the conclusion is that the Government lacks a 

political conviction, a political will to tackle 

this situation. The missing factor is the 

political conviction, the political will of the 

Government which is ruling the country. Sir, 

the point is as to what has been done in this 

three-months' period. Has there been any 

respite in the rise of the prices level? Has the 

Government been able to activate the PDS? 

Is it not true that the Government has failed 

even to discipline the traders who believe that 

a trader-friendly Government has come to 

power? That is the moot question. The 

inaction of the Government, the lack of 

political courage of the Government, the lack 

of action on the part of the Government is a 

matter which makes the people feel concerned 

about. Sir, the essential point to me is this. It 

is the economic misrule which is responsible 

for the critical inflationary situation that has 

been created. Sir, it is an economic misrule. 

Sir, the point is that many economic 

fundamentals have gone wrong. It is not a 

seasonal spurt. Many of the economic 

fundamentals have gone wrong and it may be 

well beyond the level of a reasonable 

management. There has been a talk, there has 

been an attempt to underestimate the level of 

inflation of this country. The hon. Minister 

has his own statistics to tell the country as to 

what are the items the prices of which have 

been stationary. I am not going into individual 

items. But, the point is that inflation is being 

calculated in term of the wholesale 

price index. Sir, it is a fraud to calculate 

inflation in terms of wholesale price index. I 

agree that this fraud has been committed by 

the successive Governments and by the 

successive Finance Ministers. He is towing 

the line of his predecessors. If we look at the 

wholesale price index, we find that it was 6.4 

per cent in the month of May. But, if we 

calculate the rate of inflation in terms of the 

consumer price index valid for the industrial 

workers, we find that the inflation rate is 10.5 

per cent in May 1998. The country is facing a 

double digit inflation not only today, but it 

was so in May also. Sir, today the wholesale 

price index, as prepared by the Government, 

is 8.5 per cent. If the wholesale price index is 

8.5 per cent, then the real inflation is of the 

order of more than 10 per cent, around 11 to 

12 per cent. 

This is a fact that the hon. Minister would like 

to suppress. Suppression of fact tantamounts 

to commiting a fraud and fraud is being 

committed on the public opinion of the 

country. The country is facing inflation at the 

rate of 11% to 12%. It is valid for all 

commodities. Sir, kindly believe that India is 

a place where concentration of poor people is 

highest in the world. And, l/3rd of the poor 

people of the world live in India and 

inflationary situation has been created 

because of the economic misrule and financial 

mismanagement. What it means for poor 

people? For a poor agricultural worker, it 

means, dispensing with at least, one meal a 

day. Nolonger, dal roti is available for the 

poor people who constituted not less than 

40% of the population Of this country. This is 

the impact on the poor people, for the middle 

class, it is sizzling onions and deep fried 

potatoes option. For a women who manages 

the budget of a family, deep holes are being 

perforated by the inflationary situation. The 

hon. Finance Minister is not aware of the 

complexity of the inflationary situation. We 

are facing a puzzling situation. The situation 

is low-down on the one hand and inflation on 

the  other.  There  is  slow-down  on  the 
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economic activity. It is stagnation and 

inflation. It is unabated recession rather than 

inflation only. 

It is not a question of inflation alone. The 

economy has been slow-down, the recession has 

not been contained and in such a situation, we are 

facing more than a double digit inflation. 

Therefore, the most disquieting feature of the 

present inflation that is ruling the country is, 

inflationary pressure is not linked with the growth 

of demand. Inflationary situation is not linked 

with the buoyancy of industry. Therefore, it is a 

situation of stagnation and inflation. The hon. 

Minister finds satisfaction to call it a seasonal rise 

in the prices of commodities to absolve himse-lf 

from the responsiblity of taking concrete action as 

a retaliatory measure. Sir, the point is, what are 

the factors responsible for such a situation of 

stagnation and inflation? It is not only the poor 

people who have been affected most but it is the 

common middle class, having fixed income who 

do not thrive on black marketing, are the worst 

sufferers. The most important factor is, the 

Budgetary levies have to be held responsible for i 

the increase in prices. 

 

MR. CHAIRMAN: Mr. Gupta, sec the 
time. 

 

SHRI GURUDAS DAS GUPTA: Yes, Sir. 

The Budgetary levies have to be held 

responsible for inflationary situation. 

Secondly, there is a shortfall in agricultural 

production. That is known to everybody. 

There is a negative growth in agriculture. Why 

the agricultural commodities are being 

allowed to be exported from the country 

compounding further the complexity of the 

problem of the inflationary situation? Sir, as 

has been pointed out by the Leader of the 

Opposition, the Government has undertaken 

excessive borrowings from the market. There 

has been an extraordinary increase in the 

supply of money. There has been a constant 

decrease in the external value of the Indian 

Rupee. Sir, while discussing the Budget, we 

had pointed   out   that   the   nature   of   the 

Budget, preponderance of indirect taxation, 

has been one of the most important factors 

that was producing runaway inflation in the 

country. 

The next point is, the reckless adventure 

that was undertaken by the present 

Government by having Pokhran explosions. 

What are the consequences? The threat of 

sanctions has made the Indian economy 

nervous and as a result, there is an outflow of 

two billion American dollars since September. 

The total foreign exchange reserve, we had, 

was around 26 billion dollars. Now, today it is 

less than 24 billion American dollars. It is 

made an impact on the economy, and has 

made it nervous, made foreign investment 

difficult, and has created a situation, arising 

out of scarcity, more vulnerable for the 

Government. 

MR. CHAIRMAN: You have already taken 

ten minutes, please conclude now... 

(Interruptions)... 

SHRI GURUDAS DAS GUPTA: Sir, I am 

just concluding, but when I move 

...(Interruptions)... 

MR. CHAIRMAN: No, no, please 
conclude. 

SHRI GURUDAS DAS GUPTA: Sir, 
please give me some more time. 

MR. CHAIRMAN: No, no, please 

conclude ...(Interruptions)... Please conclude 

...(Interruptions)... 

SHRI GURUDAS DAS GUPTA: Sir, 

unfortunately the reaction of political leaders 

is they do not believe to respond to the 

situation of the country. 
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MR. CHAIRMAN: Please complete this. 

SHRI GURUDAS DAS GUPTA: Sir, it is 

not only the insensitivity that is the problem, 

but it is intolerance also that is 
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the problem. Therefore, the problem is until 

the economic fundamentals are not    

corrected,    we    cannot    get    out 

of the vicious circle of stagnation and 

inflation. There is to be a long-term plan. 

There is to be a long-term strategy. We would 

like to know from the Government what is the 

long-term strategy to tackle the situation, 

arising out of stagnation and inflation. How 

are you going to correct the growing 

anarchism and imbalance within the 

economy, without which no short-term 

measure can succeed? 

Sir, while coming to the end, I would like 

to know what the impact of inflation has 

been? What has been the impact of 

stagnation? There has been no creation of 

jobs. There has been down-sizing of industry. 

There has been retrenchement. Only in the 

service sector 25 per cent of the total 

employment opportunities have been reduced. 

In many of the private sector and public sector 

companies the annual increment has not been 

given. As a result, there is a stagnation of 

income on the one hand, and an inflationary 

situation on the other hand. The Finance 

Minister has been armed with a double-barrel 

gun. Sir, the most important point is that it is 

not only a question of increase in the price of 

vegetables, but the prices of medicines have 

also increased by 25 per cent. To speak the 

least, not only that, the hon. Minister knew the 

fragile condition of the economy. Why the in-

crease in petroleum prices was given effect to; 

Why was there such a Railway Budget? They 

have increased the cost of transport. So, that 

must be considered to be an important factor 

to bring about cost push inflation in the 

country. Therefore, the point is that the 

Government abdicated its responsibility, and 

it is absolutely clear that the Government has 

no political conviction. It is a sinking direc-

tion less economy. The Government seems to 

be a lone spectator, just looking at the 

scenario of the country. Sir, I would like to 

know from him what steps is he going to take 

to correct the economic fundamentals? I 

woiild like to know  from   him  what   steps  

are  being 

taken to revive the economy, to improve the 

economic performance, the general economic 

performance of the country, without which 

inflationary situation cannot be tackled? I 

would like to know whether it is true that 

traders believe that there are people in power, 

who are friendly to them? What is the Govern-

ment going to do to discipline traders? What 

have they done in Delhi itself? What are they 

going to do to discipline traders because 

taking the advantage of scarcity, they are 

increasing the prices and hoarding essential 

commidities, and minting money in the 

country? What action does the Government 

propose to take, at least in Delhi? Let us know 

what the Government is doing. Thirdly, 1 

would like to know from them why there has 

not been a ban on the export of agricultural 

products? Since the prices of all the 

agricultural commodities are on the rise, why 

cannot there be a temporary ban? I would like 

to know from the Government why stringent 

action is not sought to be taken against the 

traders who have been found to be delinquent. 

Sir, I would like to know whether the 

Government is interested in immediately 

calling a meeting of the State Governments. 

And together with the State Governments, 

chalk out a collective strategy to face the 

situation. 

Lastely, I would like to know why the PDS 

has been completely liquidated and why 

subsidized rationing cannot be arranged at 

least for the people living below the powerty 

line. Why has it not been done? 

Lastly, I would like to know whether 

Government will ensure that, taking ad-

vantage of the situation, the attack that is 

being mounted on the working population of 

the country by stagnating their income by not 

giving effect to bilateral agreements, it is 

going to take up this matter with the private 

sector as well as with the public sector, 

{interruption) 

MR. CHAIRMAN^ This is all right. Now,   

Shri  Gopalsinh   Solanki.   All  the 
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Members wno will now be called will get 

only three minutes each. 

SHRI GOPALSINH G. SOLANKI 

(Gujarat): It is a fact that prices of all the 

commodities have risen like anything. So far 

as the market is concenred, it is a matter of 

grave concern. The prices of almost all the 

commodities have risen like anything. Even 

the common class of the people have been 

affected. If we consider the aspect of 

vegetables, inflation, of course, has come 

down in comparison to the last four years. But, 

at the same time the prices of vegetables have 

gone up. The price of onion has gone up by 

Rs. 40, potato Rs. 20. Then for the other items 

like lemon, the price has gone up from Rs. 25 

to Rs. 40, beans from Rs. 28 to Rs. 40, 

capsicum from Rs. 20 to 40. But, at the same 

time I would like to refer to some Gujarati 

items also. It is not that the prices have not 

risen right from 1948. I will refer to one 

Gujarati article in which it has been stated that 

in 1948.  (interruption) 

SHRI NILOTPAL BASU (West Bengal): 

Are we discussing the price rise in 1948? 

(interruption) 

MR. CHAIRMAN: Do not waste time. 

When your turn comes, you can speak,  

(interruption). 

SHRI GOPALSINH G. SOLANKI: There 

is no need for intervention. If you can 

compare the inflation of two or three years, I 

can compare right from 1948 onwards. 

SHRI NILOTPAL BASU: We have no 

problem, (interruption) 

MR. CHAIRMAN: Do not waste time,  

(interruption) 

SHRI NILOTPAL BASU: Why only post-

independence prices, you can even compare 

the prices of pre-independence period, 

(interruption) 
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MR. CHAIRMAN: Now, please sit down, 
(interruption) Let him speak. There is nothing 
unparliamentary. 

SHRI GOPALSINH G. SOLANKI: Ghee 

was avaiable for 75 paise in 1948. The rate of 

ghee at present is Rs. 140 per kg. Then potato 

was available for just 25, naye paise, it was 

known as four annas. We were able to live 

with less money in our hands during those 

days. (Interruptions) 

SHRI NILOTPAL BASU: You can also 

talk about the position before 1947, when the 

British were there! (Interruptions) 

MR. CHAIRMAN: Why are you getting 

into arguments with them? You go on with 

your speech. 

SHRI GOPALSINH G. SOLANKI: It was 

a surprising thing for me that with one rupee, 

we were able to purchase two kg. of ghee 

during those days. 

SHRI NILOTPAL BASU: He is narrating 

some fairy tale here. (Interruptions) 
 

�� �1ह7�� ����: ���-�� �� �� 	���	 ह�5� 
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†[]Transilteration in Arabic Script 
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DR. BIPLAB DASGUPTA: He is saying 

things which my grandfather used to say. 

(Interruptions) 

MR. CHAIRMAN: I would ask hon. 

Members not to interrupt Mr.  Solanki. 

SHRI GOPALSINH G. SOLANKI: Sir, I 

would like to draw your attention to one 

thing. I am not going to compare other things. 

(Interruptions) 

MR. CHAIRMAN: Mr. Solanki, I do not 

know why you are responding to them and 

becoming a victim. 

SHRl GOPALSINH G. SOLANKI: I will 

not. 

DR. BIPLAB DASGUPTA (West Bengal): 

It has a become a joke. He is saying things 

which my grandfather used to say. 

(Interruptions) 

SHRI GOPALSINH G. SOLANKI: Sir, my 

Communist friends are in the habit of 

interrupting not only during the other part of 

the proceedings, but during the Question Hour 

also. They are known for encroaching upon 

the rights of the other Members. They do not 

allow us to speak. It,has become a tradition on 

their part. I am sorry to say all these things. 

MR. CHAIRMAN: Please continue with 

your speech. 

SHRl GOPALSINH G. SOLANKI: When 

they speak, we never interrupt. 

(Interruptions) 

Of course, the prices of some vegetables 

have gone up. But Sir, the rate of inflation has 

been contained during the BJP rule. Three 

years, before, it was eleven per cent or so. 

This year it has stopped at 8 per cent. 

(Interruptions) That is admitted by you also. 

†[ ]Transilteration in Arabic Script 

MR. CHAIRMAN: Again, you are 

responding. Why do you respond? 

SHRI GOPALSINH G: SOLANI: At the 

same time, I would like to know from the 

Government as to what steps they are going to 

take to bring down the prices of vegetables to 

the earlier position. I would like to point out 

here that the Congress Government had failed 

to fulfil their promise that they made in their 

manifesto that they would bring down the 

prices to the level which existed before 1990. 

They could not do it. 

The rates have gone up because of the 

introduction of cold storage in the case of 

vegetables. The rates have gone up because of 

the introduction of five per cent discount 

charged by the Agricultural Produce 

Marketing Committee. The rates have gone 

up because of the intermediaries with the 

Agricultural Produce Marketing Committee 

who are taking a higher rate of brokerage, to 

the tune of 8 per cent, as is happening in 

Ahmedabad. 

The Government has to adopt a common 

approach, applicable throughout the nation, by 

means of which the prices could be brought 

down. The cold storage must be stopped. Not 

only that. We need to amend the Co-

operatives Act also. The NDDB, for example, 

has a large storage. There is no provision in 

the Cooperatives Act by which they can 

compel them to declare their stock during the 

season. Therefore, sometimes, the price of 

groundnut oil goes up. That is why 1 suggest 

that the Co-operatives Act should be 

amended. We slyjuld also bring in 

amendments to the Essential Commodities 

Act. I would like to know whether the 

Government is thinking of bringing forward 

amendments to these two Acts. 

At the same time, the common class of 

people is not concerned with groundnut oil. 

Those who are poor do not need groundnut 

oil. Even if they do not have it, they would 

pull on. Such people would pull on with just 

some loaves or bread, chillies and onion. But 

it is a very sorry 
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State of affairs that the prices of onion also has 

gone up. If a person is there whose family 

consists of, say, four persons, and if he gets 

Rs. 4y- per day as a manual labourer, it is very 

difficult, for him to pull on and feed his family 

members. Actually, they do not want luxuri-

ous things. They do not want oil, etc. They do 

not want to have a tasteful food. 

Even if they eat bread, onion and chillies, they 

cannot provide two meals, lunch and dinner, 

to their families in just Rs. 45/-. So, the 

Government should think of the common 

man. 

Thank you. 

SHRI S. PETER ALPHONSE (Tamil 

Nadu): Thank you. Sir, for this opportunity to 

participate in this discussion. 

There is a steep increase in prices. The 

statment of the Finance Minister gives all the 

relevant details, including the present rate of 

inflation. 

One thing which I do not understand from 

the Minister's statement is that he says that the 

inflation is due to seasonal factors and that 

this Government cannot do anything. He says 

that the present situation is sortiething which 

was inherited from the previous regime. I 

want to ask of the Finance Minister whether 

they were aware of these signals. I think the 

Government should have known these things, 

anticipated the pressures and devised 

strategies to ward them off. Instead of 

blaming the season, less agricultural 

production and other factors, the Government 

should have anticipated all these things, and it 

should have found ways and means to contain 

the inflation. 

Various friends who partipated in the 

discussion gave so many reasons for this. I 

find that the only reason for the present state 

of affairs is non-governance by the present 

Government, the BJP Government. There is 

no governance at all. The Government has got 

20 wheels in 20 directions. You have time 

only for coalition politics. You do not have 

time 

to attend to the people's problems. That is the 

reason. Every year there was monsoon or 

failure of monsoon. The agricultural 

production goes up and down. But it is the 

duty of the sitting Governmet to see what can 

be done. You cannot simply say that the 

monsoon is not sufficient and that it is a 

seasonal failure. 

I do not blame the Finance Minister for 

deliberately ignorning this. This is the case 

not only with vegetables but other 

commodities also. The prices of dry cells have 

gone up. The price of paint has gone up. There 

is an article in "THE ECONOMIC TIMES" 

today. It says that the cement price is rising 

because of reduction in the output. What is the 

reason? Cement does not need rains for 

production. It does not depend on agricultural 

production or on seasonal factors. The cement 

industry is deliberately cutting down the 

production. 

What is the reason? When the production goes 
down and the prices go up, what is the net 
resuh? Ultimately, the common man in the 
street suffers. It is a pitiable situation in India 
that prevails today. The common man is 
neither looked after by the Government nor 
looked after by the Opposition. He is on the 
street. Nobody takes care of him. This is the 
situation. Therefore, we ask for direct 
intervension by the Government. 

In his statement, the Finance Minister says 

that the inflation is caused by some factors 

beyond the control of the Government. The 

fall in the agricultural production may be one 

of the reasons. But I want to ask of the 

Minister whether he does not think that the 

hike in the import surcharge and excise duties 

has also contributed to the inflation 

marginally. Then, the Government's huge 

borrowing target for the year has already put 

pressures on the interest rates. Is this not a 

reason for the inflation? There is rise in the 

money supply also. It is at present 17 per cent, 

and it is likely to overshoot further. As the 

Government resorts to more and more 

monetisation 
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and the depreciating rupee pushes the import 

prices, all these things contribute to the 

inflation. Most of the them are deliberate acts 

of the Government. 

Even when the Budget was presented, we 

were able to warn the Government that the 

trend of the Budget was inflationary. I can 

take the credit. It was the UF Government 

which had kept the prices at a stable and 

steady level for 20 months. The rate of 

inflation was 4.5 per cent. Immediately after 

we left the Government, within two months, 

the rate of inflation is 8.8 per cent now. 

The effect of the Budget has not been 

reflected in the price index. Once the effect of 

the Budget is also passed into the price index, 

inflation will gallop and the commonest of the 

common man will suffer a lot. Therefore, I 

warn this Government in this regard. The 

Government should have a basic instinct to 

survive. You can survive a falling down of the 

Rupee, you can survive the increase in the 

price of petrol, you can survive anything, but 

you cannot survive if there is an increase in 

the prices of commodities of daily use like 

vegetable, edible oil, all other grocery items, 

cement, paints and so on. If prices of these 

items go up, people will not support your 

Government. You have to see the writing on 

the wall. 

 

MR. CHAIRMAN: That is all right. Please 

conclude now. 

 

SHRI S. PETER ALPHONSE: So, I request 

the Government to take early steps to regulate 

the money supply and to find out ways and 

means to increase production and also to give 

more employment, as my learned friend has 

put it. Employment has not increased and 

there is a deliberate stagnation. With these 

words, I conclude. 
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SHRI JOHN F. FERNANDES (Goa): 

Thank you, Madam.  ...(Interruptions)... 

THE DEPUTY CHAIRMAN: There can be 

walk-out and walk in. This House is free for 

Members to come and go. 

SHRI JOHN F. FERNANDES: Madam, 

cutting across party lines, even Members from 

the Treasury Benches were a party to the 

Calling Attention notice. I have come to 

protest and object. But they have signed that 

notice just for the sake of speaking. 

...(Interruptions)... The Leader of the 

Opposition has already made a submission. In 

fact, Dr. Manmo-han Singh was supposed to 

initiate the discussion. So, what I was 

mentioning was cutting across the party lines 

even the BJP Members were a part to this 

Calling Attention notice. So, I feel it is not a 

grievance of the Opposition. It can't be termed 

as a political canard or compaign against this 

Government. 

Madam, the hon. Finance Minister has 

given the figures and I don't dispute his 

figures. But he has played some arithmetic 

jargon that even during Congress time the 

inflation was very high and it was 13 per cent. 

Madam, I do agree that in 1990-91 when the 

Government of Mr. V.P. Singh and the 

Government of Mr. Chandra Shekhar were 

there, the inflation had shot up to 16 per cent, 

not merely to 13 per cent but it went up to 

16.3 per cent. It ws almost 17 per cent. 
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Subsequently, when the Congress 

Government came td power, we saw that 

inflation was brought down to 5 per cent. 

Later on it came down to 3 per cent. When we 

left the Government, Dr. Man-mohan Singh 

has said, "You will get the benefit of the fruits 

of liberalisation and globalisation not 

immediately but in five or ten years." That is 

how we could sustain this economy. That is 

how this Government can ride on the crest of 

this economy. 

Madam, Member after Member, while 

speaking on the Finance Bill and the General 

Budget presented by the Finance Minister, has 

said that this Budget was inflationary. Now, 

you cannot blame the season for the rise in 

prices of fruits and vegetables. The Budget 

presented to this Parliament was an 

inflationary one. You have only supported the 

trading community. Under the ESSMA, the 

deterrent punishment was seven years. Now, 

the Government has reduced it to two years. 

1.00   P.M. 

As 1 have mentioned the other day, this 

Budget was basically to support the trading 

community in this country, not even the 

manufacturing community, because the 

Finance Minister has imposed a four-per-cent 

special tax on imports which will only hit the 

manufacturers and not the traders. Madam, it 

is a free day, free for all, for the trading 

community. It is alleged not only in this 

House but even in the market outside that this 

Government is surviving only on the trading 

community and the prices will go up by leaps 

and bounds because there is no control. This 

Government does not have to have any 

control. 

The hon. Finance Minister has incresed the 

price of petrol every time and there is no 

control. The economy is a free market 

economy. It is they who determine. The 

market determines the prices. Even if you 

increase the price of petrol by one paisa, they 

have" the freedom to increase the prices of 

essential commodities. You have   now  

increased  the  price  by  one 

rupee. I do not think that it was necessary to 

increase the price by one rupee to give Rs. 

500-700 crores to the National Highway 

Authority. But you have given them the 

pretext. You have given them the licence. 

They have the freedom to increase the prices 

because whatever is the increase on 

petroleum, almost the whole economy is hit in 

this country. More so with the essential 

commodities because they are being 

transported from one end to another. Now, we 

have spoken about the price of potato. Last 

year, there was a gult of potatoes in the 

country. One of the hon. Members from U.P. 

said that the farmers were begging of people 

to lift the potatoes free of cost so that they can 

get the sacks back for re-use. Now, there is 

shortage of oil in the country; there is shortage 

of potatoes and onions. What has the 

Government done to improve the position? 

Why has the Government to import these 

commodities from foreign countries? Because 

we export onions, we export potatoes and we 

export oilseeds. When we have the shortage, 

why did not the Government take any interest 

to see that these commodities were imported? 

Now the hon. Minister says in his statement 

that he is going to wait for the kharif crop. 

What are the people supposed to do in the 

interregnum period? You will have at least 

three months' gap. Is it not the responsibility 

of the Government to see that the States are 

permitted, that private parties are permitted, to 

import these 'commodities from neighbouring 

countries? We import oil, edible oil, from 

Malaysia, Indonesia, and Singapore. Why are 

not private parties allowed? That means, an 

artificial shortage has been created inthis 

country to see that the prople are swindled. 

Licence is given to them to swindle. Why are 

not the prices controlled by the Government? 

Madam, again, we have seen that the 

inflation rate which was just three per cent 

had shot up to eight per cent. And again it will 

go up. I do not think you can arrest it because 

that is your Budget. You 
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have given a short-lived Budget thinking that 

you will be in Government for six months. 

YQU cannot mop up revenue. The tax revenue 

has gone down. You collection has gone 

down. 

It will further go down. So I hope that thfi 

Government will be alive to the situation and 

they will see that some steps are taken to 

alleviate the suffering of the poor people. 

We have the Ministry of Food-Pr.ocessing. 

It was the vision of Mr. Rajiv Gandhi,  the  

late  Prime  Minister,   that 

 whatever perishable commodities we produce 

should be stored for the future so that 

artificial shortage were not created in the 

market. Nothing has been done by the 

Government in these areas, specially in the 

north-east, in the central part   of   India   to   

see   that   whatever 

, product, perishable commodity, we produce 

in excess is properly processed and, kept in 

the country to be used, consumed, by the 

people in case there are shortages. This is 

happening in European countries. For the 

whole of winter, they are under snow. They 

can get fresh vegetables from cold-storages. 

They can get the best of vegetables. Why 

don't we invest a certain amount in this 

country? The Government should invest it. 

The other day, the hon. Minister said, "Let the 

private sector come and we will assist them". 

Why will the private sector come when there 

is no protection given to them? When there is 

no incentive that should go to the farmer, if 

you allow the private sector, they will come 

only to exploit the farming community. They 

will buy it cheap, they will buy it as good as 

not paying anything. Then the farming 

community will be exploited. I think the 

Government should step in. The Government 

should invest certain amounts under this 

Ministry. The Government, public, sector 

should come and invest. If you do not have 

proper infrastructure, I think you can float 

more ;ind more public sector companies, to 

sec iluit those people who are unable to   get    

these    products   because    these 

products are beyond their reach, are able to 

get them. One of the main problems in this 

country is the problem of distribution. We 

may have ample raw material in one part of 

the country. But the question is that the people 

on the other side of the country do not get 

anything. They virtually starve because the 

distribution system in this country is a total 

failure. So, unless you put in certain money in 

the infrastructure sector from the production 

area or the non-production area and treat them 

on a priority basis, you will not be able to 

control the situation. The Government may 

come and the Government may go and you 

may have the best of the Finance Ministers, 

this problem cannot be sorted out. So, when 

you speak about the infrastructure, the 

infrastructure should be such that we are in a 

position to take the things produced in one 

part of the country to the other part of the 

country with the help of that infrastructure. 

So, I hope the hon. Finance Minister will be a 

visionary Finance Minister and see to it that 

certain initiatives are taken in this direction. 

We have a system of planning in this country. 

But I do not know as to what the Planning 

Commission is doing because all their plans 

are shortlived plans. In case you follow this 

master plan for the country, I think you will 

not only help the people who need the 

essential commodities but you will also help 

the farming community who are being 

exploited by the middle men. That farming 

community can survive and will not go in for 

suicides if there is failure of crop. Thank you, 

Madam. 

THE DEPUTY CHAIRMAN: Shri R. 

Margabandu. Mr. Margabandu, do you want 

to speak on this subject or do you not want to 

speak on this subject? 

SHRI R. MARGABANDU (Tamil Nadu): 
Madam, Mr. N. Thalavai Sundaram from my 
party will speak on this subject. 

THE DEPUTY CHAIRMAN: Mr. 
Sundram, you can speak when your turn 
comes. Let me call Mr. V.P. Duraisamy. 
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He is not present in the House. Shri C. 

Ramachandraiah. 

SHRI C. RAMACHANDRAIAH (Andhra 
Pradesh): Madam, I won't speak right now. I 
would like to speak after lunch. 

SHRI MD. SALIM: But there is no lunch 
today. 

 

THE DEPUTY CHAIRMAN: Mr. 

Ramachandraiah, you can speak after lunch 

provided we have lunch. All right, I will call 

you a little later. There won't be any lunch. 

You may go out and cat. Maybe, we will 

have. Shri Ish Dutt Yadav. 
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SHRI V.P. DURAISAMY (Tamil Nadu): 

Thank you very much. Madam, for giving me 

this opportunity to speak on the Calling 

Attention motion. The steep rise in the prices 

of essential commodities has affected all the 

sections of the society. For example, last year 

the price of tomato on an average was Rs. 24 

per kilogram in Delhi. This year you can buy 

only half a kilo of tomato with the same 

amount of money. Last year the price of 

potato was Rs. 7 per kilogram. This year it has 

gone up to Rs. 13 per kilogram. Last year 

price of mango the king of fruits, was Rs. 30 

per kilogram. This year it is Rs. 60 per 

kilogram. Last year the price of onion was 

only Rs. 8.40 per kilogram. This year it is Rs. 

30 per kilogram. Now the housewives are 

shedding tears when, they buy onions. Potato 

is also used by the common people. Now 

onion is not the cause for the tears. The rise in 

the price of oHion is t'hc cause for the tears. 

Generally, when the housewives cut the 

onions for cooking food, they shed tears. Now 

seeing the rise in the price of onion they are 

shedding tears. The prices of these 

commodities gre very high. The Government 

should explore the possibility of supplying 

these things through the public distribution 

system. The Government should open more 

retail outlets like bazaar on wheels to bring 

down the prices. The hoarders and 

black-marketeers should be dealt with 

severely. Surprise checks should be con-

ducted very often. 

Madam, I am pleased to inform the House 

that the Tamil Nadu GovcrnmeHt has already 

started providing all the essential 

commodities through the Public Distribution 

System at a lesser price. The Tamil Nadu 

Government has also taken steps to bring 

down the prices of essential commodities. 

Prices of essential commodities have never 

gone up this much earlier in a span of one 

year. Madam, it is attributed to unseasonal 

rains, overcautious policies and fall in the 

value of rupee. The Government has reduced 

the Public Distribution System and has rai.scd 

the Excise Duty. Prices are going up because 

of all these things. 

The price of tea has gone up by 40 per cent 

in the last one year. There is scarcity of tea at 

home because of the increase in exports and 

imposition of duty. The prices of edible oils 

have gone up due to less imports from 

Malaysia and Indonesia where economic 

turmoil has affected production and supply. I 

do not know whether this inflationary trend is 

due to the fallout of sanctions after the 

nuclear tests or it is due to rise in procurement 

prices of crops. 

This Government has failed miserably to 

curb the prices. There is an economic misrule. 

In Taiwan the rate of inflation was the highest. 

Now India has the highest rate of inflation. 

The industrial workers are suffering because 

of high prices. When the UF Government was 

in office, the price-rise was kept under control 

and the rate of inflation was 4 per cent. There 

were no protests from the public or from any 

party. The UF Government rehabilitated many 

sick industries by providing crores of rupe.:s. 

The industrial workers and the middle-class 

people arc very unhappy. Under the UF 

Government the purchasing power of the 

middle-class people was very high and the 

percapita income also increased. Now I have 

come to know from the newspapers that the 

rate of inflation has touched 8.8 per cent 
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in the last week. This is the highest rate of 

inflation since November, 1985. Madam, the 

current rise in inflation is due to increase in 

prices of vegetables which have gone up by 

72 per cent. The BJP-lcd Government has 

failed on economic front and foreign front. 

The law and order situation in BJP-ruled 

States is very bad. The Government should 

own moral responsibility and make way for 

another coalition Government. 

 

The hon. Minister has mentioned so many 
reasons for the rise in prices and inflation. I 
don't agree with him. The Finance Minister is 
accountable to the country. Shifting this 
responsibility on a Congress Government or 
any other Government will not help the ruling 
party. Anyhow, the Government should own 
moral responsibility for not being able to curb 
the prices. The Finance Minister also stated 
that the Government was inviting NRIs to 
invest in industries. I don't think any NRI is 
going to come here. Thank you. 
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THE DEPUTY CHAIRMAN: Let him 

speak on price rise. 
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†[]Transilteralion in Arabic Script 
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˚  ╓ Ã ŗΌ ÑΈ ® Ń Ä ¢  ╒ ŇǼ  ι  ŃΌ Ķ
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 ›ΈÞ ĶΡ  śŻΖ  śˆ  ª Ń˙ Ň΅Þ ĶΡ  śΏ  ĶŹ΅  śˆ  ª Ń˙
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ø›Ό ›ω  ╔ ¢ Ä  śΉ  ĶǼ 

ŚŶŮ˜ ¢ Ã Ķǿ θ ¢ ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ˜ ¢ Ã Ķǿ θ ¢ ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ˜ ¢ Ã Ķǿ θ ¢ ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ˜ ¢ Ã Ķǿ θ ¢ ŀźŠ˜  ĶΉ κ ŗΈ::::  ĶŢŸ΅ ÑΎ ›Έ
øøø ŃǺ ĶŶǺ ¿ ŗ· Ñ΅ Ã ŗΌ� ›ω Śⁿ  ĶΉ ĶǼ Ĺŵǿ ¢ ŀΈ

øøøĺŷΈ őΎ ¢ø Ķ₣  ĶŸ΅  śŷΓ ¢ Ñ΅  śŻ· ³ ¢ø śŻΕ Ķǽ�Ĺŵǿ ¢ ŀΈ    

Д  Ķ₧  ̂£ ¢Д  Ķ₧  ̂£ ¢Д  Ķ₧  ̂£ ¢Д  Ķ₧  ̂£ ¢:::: ĺź·  ŇδΏ ¢ Ń Â ¡ őźšˆ ¢ ŔΌ
øŇέ ¢ ̄ 

ŚŶŮ˜ ¢ Ã Ķǿ θ ¢ ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ˜ ¢ Ã Ķǿ θ ¢ ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ˜ ¢ Ã Ķǿ θ ¢ ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ˜ ¢ Ã Ķǿ θ ¢ ŀźŠ˜  ĶΉ κ ŗΈ:::: ‹ƒ  śŹΜΈ 
  ĶΉ ĶǼ Ñ΅ Ã ŗΌ ĶΌ ̄  ÑŸ΅ ›Έø śŻΜΎ ¬  śΉ  Ń΅  Í ̄  ŗΧ ŗΨ ĺŷΈ
 ķˆ Ñ΅  Ķ₣ Śⁿ ĶŸ΅ ŗΨ  śŷΓ ¡ø śΚΏ ĶǼ ĹΈÞ śŻΕ Ķǽ ›ω Śⁿ
 © ŗˆ  Ķź΅ ¿ ŗ· ¤ ¡ ø ̄  Ķſ őΎ ¢  ŗŹųΎ ¬ ŗ  ̈́ŔΌ  ̄  Ķſ ̄  Ķſ  ĶŹųΎ ¬ ŗ΅

ø›Ό  ι ̄ 
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 Ñ΅ ›Ό  śŢΛ΅ ŗΨ  ι  Ķƒ Ķ₤ ¢  ŃǺ ĶŶǺ ŚΈ ¬ ¡
  ι  Ķƒ Ķ₤ ¢  ̄  Ķſ őΎ ¢  ĶŹųΎ ¬ ŗ  ̈́ Â ¢  ̄  Ķſ ̄  Ķſ  ĶŹųΎ ¬  ŗųŠˆ
 őΎ ¢  ŗŹųΎ ¬ ŗ  ̈́ŔΌ  ̄  Ķſ ̄  Ķſ  ŗŹųΎ ¬ ŗ΅ ķˆ Ñ΅ ›Ό  śŢΛ  ̈́ŗΨ
 ø śΚΏ ĶǼ ĹΈ ŗΨ ›Ό  śŢΕ Ķǽ ĶΉ ĶǼ ›ω ¤ ¡ø ̄  Ķſ
Ã ŗήΎ Ń˝  Í ̄  Ķˆ Þ śΚΏ ĶǼ Ń΅  ̄  ĶΈ ŗ΅ Ã ŗήΎ Ń˝  Í ̄  Ķˆ 
 Ñųŵſ  śΚΏ ĶǼ Ń΅ ‹Źǽ ŕǼ ŗⁿ  ĶΟ Â ¢ø śΚΏ ĶǼ  Ń΅ ύˆ ŗ΅
 Ñ  ̈́  ι  ĶŢŸ  ̈́Â ŗ΅ø śΚΏ ĶǼ ĹΈ Śⁿ ŀůΦ  ╒  śŷŷźŹǽ
 ›Έø Ķƒ Ń΅ ›ω Ļя Ń ³ ¢ ›Έ ø śΚΏ ĶǼ ¤ ¡
 Śⁿ А  ¬ ¢ ŗųŷƒ ¡  śŻŹųΎ ¬ Ñ΅ Ã ŗΌ ĶΌ ̄  ÑŸ΅ ÑΎ » Ń¯ ŗΨ
  śŢųΉ ŗÞ›Ό  śŢǺ ŗ· Â ¢ ŗǼ ŗΫø›Ό ДΌ ̄  Ѓ ŗΌ ›ƒ Ķſ
 ŔΌø›Ό  śŢΚ· ‹Źǽ Ñź Ä ̄ Þ›Ό  śƒ  Ń΅ œŢ΄Þ›Ό

 ¢ ŗ΅  Ķũά ¢  Ńǿ ¡ Ñ΅  śŻΕ Ķǽ  ĶΉ ĶǼ ›Έ  ŁΉÔ ¢ ŃΆ őźſ  ╒ ³
 ›ω  Ķũά ¢ ŗΨ  śŵΈ Є Ä ̄  ŃΆ ¢é ι ĶΌ ̄  ŗΌ Ã ŗδ΅
 ÑźΉ ĶΈ Ķˆ ¥ κ ĶǾø ĶΡ ŗΌ ›ω  Ķũά ¢ ŗΨ  śŵΈ Ńˆ Ä ¢Þ ĶΡ ŗΌ
  Ķũά ¢ ŗΨ ŗΌ ν Ķя А Â ŗΫ Ķ΄Þ ĶΡ ŗΌ ›ω  Ķũά ¢ ŗΨ ›Ό ̄
 ›ω ķǼ ŖΎ ≡ǽ Ê ̄  Ķˆ ÑΎ Ñ΅  ι  ŃΌ Ķ˚ ø ĶΡ ŗΌ ›ω
ƒ  Ķ₤ ¢ Ç ŀΏ Ķ  śˆ  Ê ̄  Ä ŅŶΟ ¿ ŗ· ŘŦ΅ ŗΨ ›Ό Ѓ Ķ ŗΌ  ś
 ›Ό  śƒ  Ń  ̈́Á Ń΅ ŗ΅ ÑΎ  śˆ  Ê ̄  ŗήťΈ ¿ ŗ· ŘŦ΅ ̄  Ä ¢ ›Ό
  śƒ  Ń΅ Á ĶΟ ŋŵ˝  Ķũά ¢  śˆ  Ê ̄  ŗήťΈ ¿  ŗ· ŘŦ΅ ̄  Ä ¢

℮ź  ̂ ĶÿŷΊ ¬ Ñ  ̈́ ι ›ω ъ ÑΎ  Ķź΅ ø›Ό 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
 
 

  śŢΚ· Ń΅  ̄  ŗαˆ ¢ ŗ  ̈́  śŵΈ ĶůΈ  Í ̄  Ķˆ ¿ ŗ·
  ̄  ĶŮΰΉ ¢ ĶΟ Ј ĶΠŷŸΈ Ç Ä Ñ΅  ι ›ω ъ ÑΎ  Ķź΅Þ›Ό

· Ñ  ̈́  ι ›ω ъ ÑΎ  Ķź΅é›Ό  śŢΕ ̄   śƒ  Ń΅ А Ã ŗΆ ŗ
 ³ ¢ ̄  Ä ¢ ›Ό  śƒ  Ķ₤ ¢ Ç ŀΏ Ķ  ŅΏ ĶǼ ĶΉ  śˆ  ВΎ Ń˝
 ķǾ Ķ¯ Ñ  ̈́  śΏ  ĶǼ  ĶΎ ¬ ÑŸ΅ ÑΎ ŃΆ ¢ Śⁿ ›Έ À ŗǾ ĶΈ
  Ķũά Ä Ķ₣ ŘŦ΅ ŗǼ ›Έ  śΉ  ĶΈ ±  ╒ ĹΈ ŗųǾ І ¢ Ń
  Í ̄  ĶŶΌ  śΉ  ĹΈ ŗųǾ І ¢ Ńø ι ›ω ŘŦ΅
 ĹŠźūΈ ³ ¢ÞŚ₣ Ê ¬ κ ĹŠźūΈ őΎ ¢ Ń Ńˆ
 Ñ΅  ĶΠΉ ŗΌ Ķǽ  ĶŷŸ΅ ÑΎ ›Έ ø›Ό  ι ̄  ¢ ŃΌ Ä ¬ Ã Ķϊ ŔΌ ŗ΅

Ã ŗℓź  ̂  ĶÿŷΊ ¬  śũ∆ ¢  śˆ  Ã ŗΨ Ķſ Â ¢ Ñŵ¯ ŗǾ  ĶΟ 
 ō ĶŷΈ ŗǼÞ›Ό  śƒ  Ń΅  ̄  ŗαˆ ¢ ŗǼ  ĶΡ śΊ  ńſ
 ķˆ Â ¢ Ñŵ¯ ŗǾ  ĶΟ Â ¢Þ›Ό ŃŵźΈ őźŵſÞ›Ό ̄  ŗǿ
 Ñ  ̈́  ι А ¥ Ķſ ³ ¢ ¥ ̄  Ä Ń˘ø ĶΡ  śΊ  ńſ  śˆ  Ã ŗΨ Ķſ
  ĶŷźŲά Ñ  ̈́  śΏ  ĶǼ  Ķź· Â ĶΈ ŗ  ̈́Ã ŗΨ Ķſ Â ¢  śˆ  Ê ̄  ¢ ŀΉ ĶŶΎ ¢
  Í ̄  ĶŶΌø ι ŚΌ ̄  È ńſ ̄  Ä ¢  ι ŚΊ ńſ Ј ĶΠŷŸΈ
  Ķũά ¢ ŗΨ  śΉ   Ä ¬ ĶΎ ¥ ¬ ňά ¢ £ ĶŷǼ Ј Ķⁿ  Í ńſ

 ÑŵŻũΈ  ĶΌ ̄  Ń΅ ŔΏ Ķ΄ Â ĶŪΫ Ñź· ¢ ŗˆ ŗǼ  ι  ĶΎ ¬  Í ¬
 ňδ œſ  ↓ŷũΈ ŇγŷΏ Ķ Â ¬ ŇǼ Ńǿ ¡ Ñ΅  ι
 ›₣ ŘŦ΅ ›ŢŶź΄ Â ¬ ³ ¢  ś₣  ι ̄  Ń΅

 ̄  Ä ¢ċøĊ Ľŷφ Ń Â ĶŶˆ ¡ ›ŢŶź΄ ›Έ  śŷΚŸΈ
 ŘŦ΅ ŗǼø ĶΡ  śΏ  ĶΠ· ›ω Á ¢ Ņ· ¢ Ń Ňά ŃŴΉ ĶΟ Ј ŗ΅ø›ŻΆ

ĺΉ Ń А ¤ ¡Þ ╓ ›Ŵ· Á ¢ Ņ· ¢ Śⁿ 
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 ›Ŵ· Ń ĹΈ ŗųǾ Śų ¡Þ ╓ ›Ŵ· Ń

 ŖΎ ¬ ŕˆ Ķˇ  ĶŹǽ ¢ őΎ ¢ ŔΌ  Ķ₣ ĶŸ  ̈́ śŷΓ ¡ Ñ΅  śŻ· ³ ¢ø ╓

 ›Ώ Ķυ ŖΎ Ńω А È ¬ Ä ¬ ŔΌ Ñ΅  Ķ₣  ĶŸ  ̈́  śΉ  ¤ ¡ø ╓

 Ê ̄  ĶŠŢ˜ ¢  śΒ  ›Έ ňά ¬ ŔΌ Ñ  ̈́  Ķ₣ ĶŸ  ̈́  śΉ  ¤ ¡ø ╓

 Â ¢  ś₣  śŻ΅  śΉ  ¤ ¡  Í ŗ˜ ¬ ŗǼø ╓ ŖΎ Ń  ̈́ ŔŢǿ ŗ΅

˜ ¬  Í ŗ˜ ¬  ĶΉ ̄  Ä  śŻΜΎ ¬ ¤ ¡ Śⁿ œź· ¬ Ń Ã Ä ŗ

 Śⁿ ¢ Ņˆ ¤ ¡ ŗΨ  ĶΡ  śΏ  ĶǼ ŗΌ ¦ ̄  ŗ΅ » ¡ ĺŶţźţ΅

 ĹųΈ Śⁿ  śˆ  ¢ Ņˆ Ј ŗΌ Ê ¬ А Á ¢ ŗ˜ ̄  Ä ¢ ›Ώ Ķ

 őƒ Â ¢ ŕǽ ŗⁿ  ╒ Ń΅ І Ķſ ŃŸΈø śŴŷźΏ ĶǼ ŗΌ

 ›Έ ⅜ ĶΌ  ╒ ¤ ¡ ŕǼ ŗⁿ ŗǼ ¨ ¡ ÑΉ ̄  Ä  śΚΏ ĶŦŷφ

øÑΎ Ńųˇø ĶΡ  ι ̄   Ķƒ ĶǼ  śˆ  ⅜ ĶΌ  śųΓ ¡ Ç Ä  ι{ 
 

SHRI N. THALAVAI SUNDARAM 

(Tamil Nadu): Madam, I thank you for giving 

me this opportunity. I would like to know 

from the hon. Minister what the Government 

is doing to control the rising prices of 

essential commodities and vegetables. A 

number of Members have spoken on the 

subject. My learned friends, Shri Peter 

Alphonse and Shri Duraisamy, clearly 

mentioned that when the United Front 

Government was there, the public did not 

protest against the increase in prices. 1 would 

like to know what the position is of the public 

in Tamil Nadu. They did not vote for your 

party. What is the reason? (Interruptions) No, 

no. The public have not protested. And I did 

not interfere when you were speaking. 

(Interruptions) 

SHRI. V.P. DURAISAMY: 
Everything cannot be politicised. 

SHRI C.P. THIRUNAVUKKARASU 

(Pondichery): Let him speak what is relevant 

to the subject. Let him not ravel to Tamil 

Nadu. 

SHRI V.P. DURAISAMY: He is speaking 
only for newspapers. He is not speaking for 
the public. 

SHRI N. THALAVAI SUNDARAM: 

Madam, he said that.,.('/;iferrupr(o;i5J I never 

interfered when he was speaking. 

(Interruptions) 

THE DEPUTY CHAIRMAN: What is he 

saying? (Interruptions) Let me hear. It is his 

viewpoint. How can you object? 

SHRI N. THALAVAI SUNDARAM: 1 

would like to address the Chair. Madam, 

when the United Front Government was there, 

the public did not protest against the increase 

in prices. I would like to know, when the 

public did not protest against the rising prices 

of essential commodities and vegetables, why 

the public did not vote for your party.  

(Interruptions) 

THE DEPUTY CHAIRMAN: Are we 

discussing... f//iferru/>rio/ii) Mr. 

Sundaram, just now we are discussing the 

issue of price rise. Whether the people 

protested or not, is another point. Today the 

people are protesting outside. That is not the 

point. The point here is that the prices are 

going up, what we should do. So, you talk 

about that. 

SHRl N. THALAVAI SUNDARAM: My 

point is, how to control the rising prices of 

essential commodities. Now, we have in our 

country the Public Distribution System, which 

is the joint responsibility of the Central 

Government and the State Governments. The 

Public Distribution System has not been 

properly implemented in our country. PDS 

must be revamped. It must function 

properly. I would like to know what the 

Government is doing. The Government of 

India issued instructions in October, 1994 to 

all the Chief Ministers for proper 
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supply of foodgrains to SCs, STs and OBCs 

throughout the country. My point is that so far 

as Tamil Nadu is concerned, when our 

Madam was the Chief Minister, foodgrains 

meant for SCs, STs and OBCs were supplied 

adequately and properly. Now, after their 

Chief Minister has assumed office in Tamil 

Nadu, they have not supplied foodgrains to 

SCs, STs and OBCs properly. (Interruptions) 

This is my point. You are not getting the 

foodgrains from the Government of India 

properly. You can instruct your Government 

of Tamil Nadu to get the foodgrains. Why 

should you worry? 

SHRI V.P. DURAISAMY: This is not an 

issue of PDS. (Interruptions) 

SHRI N. THALAVAI SUNDARAM: The 

foodgrains prodution is reducing. Production 

of edible oil is also reducing. We are allowing 

all sorts of imports. 345 items are there. They 

have reduced the Customs Duty. But, they 

have increased the Excise Duty. I want to 

know from the Finance Minister as to what 

benefit the poor people would get by 

reduction in Excise Duty and increase in 

Custoitis Duty. 

Madam, as far as sugar is concerned, its 

prices are also increasing. The prvious 

Government had appointed . Mahajan 

Committee to decontrol sale of sugar. What 

purpose did that Committee serve? The 

Committee has recommended that sugar 

should be taken away from PDS. I want to 

know from the Finance Minister whether you 

are going to control the prices of sugar or not. 

I also want to know whether the Government 

is going to accept the report of that Committee 

or not. If you accept the report of that 

Committee, then you will have to take away 

sugar from the PDS. Madam, the poor people 

of our country are getting rice, wheat and 

sugar through cooperative societies and PDS 

at reasonable prices. I want to know whether 

you are going to sell sugar through PDS or 

you are going to take away sugar from PDS, 

as per the recommendation of that Committee. 

Madam, the price of one kilogram onion in 

1997 was Rs. 8.40 and in 1998 it increased to 

Rs. 15.30. The price of edible oil in 1997 was 

Rs. 47 per litre and in 1998 it increased to Rs. 

59 per litre. I want to know from the hon. 

Minister as to how he is going to control these 

prices. Whenever a new Government assumes 

power, the Opposition parties blame it for the 

rise in prices. The Government says that this 

price rise is due to inflation. The statement of 

the hon. Minister states that this price rise is 

seasonal in nature. How are you going to 

control the prices of essential commodities? 

As far as PDS is concerned, it is the joint 

responsibility of the Government of India and 

the State Governments. I request the hon. 

Finance Minister to revamp the PDS and 

control the prices of essential commodities. 

THE DEPUTY CHAIRMAN: Shri C. 

Ramachandraiah-absent. Shri        M. 

Venkaiah Naidu. 

SHRI M VENKAIAH NAIDU 

(Karnataka) Madam Deputy 

Chairperson, the issue of price rise is an issue 

concerning the people of the country. It has no 

political affiliations. But, unfortunately my 

friends who spoke from the other side tried to 

suggest as if the prices have gone up just now. 

DR. BIPLAB DASGUPTA: This statement 

is surely politics. 

SHRI M. VENKAIAH NAIDU: Yes, I 

have seen the statement. I have heard the 

speeches of hon. Members with rapt attention. 

I even heard the comments made about the 

membership of my party. My party's 

membership is going up. My strength is 

increasing and I have come to power. You 

have been relegated to such a small position. 

You must understand the messagae of the 

people. I don't want to go into that. As my 

friend Salim had referred to that, I am making 

this remark. You are being reduced day by 

day in every sphere of public activity. 

DR. BIPLAB DASGUPTA: You don't 

want to discuss the price rise? You want to 

discuss politics? 
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SHRI MD. SALIM: Madam, since my 
name has been mentioned, 1 just want to say 
something. 

SHRI M. VENKAIAH NAIDU: No, 

problem. I yield to him. 

SHRI MD. SALIM: I did not make a 
comment about the size of the BJP. I talked 
about the quality of membership of the BJP. I 
said...(Interruptions)... 

SHRI M. VENKAIAH NAIDU: 

There is a great 

quaWiy...(Interruptions)... Madam, their point 

is so high that it is rejected by the people... 

(Interruptions)... 

SHRI MD. SALIM: Madam, I stand 

corrected. After the BJP Government came to 

power, as the prices are going up, the 

membership of their party is also going up. I 

said in that list hoarders aruJ traders are the 

maximum. SHRI M. VENKAIAH NAIDU: 

The traders are part of this country. People 

who support the infiltrators should really feel 

ashamed.   ...(Iterruptions)... 

SHRI RAMDAS AGARWAL: Madam, 

that remark should not form part of the 

records, 

SHRI M. VENKAIAH NAIDU: Traders do 
support me. They are honourable people. 
What is wrong in this? 
 
&���	���: CQ��� ��, ,��F., �ह ���, �� �ह� 

ह�& ...(�

�	�)...  Mr. Salim, please sit down. 

...(Interruptions)... ,��F. ...(�

�	�)... 

Mr. Venkaiah Naidu was holding the fort 

for your party during election. He is capable 

of holding your fort in the House also. Let him 

speak. I do not think if there is any person as 

he is who needs anybody's support. 

...(Interruptions)... 

SHRI M. VENKAIAH NAIDU: Madam, 

unfortunately, it has become a practice to 

condemn traders wholesale. It is like 

condemning all the politicians because one 

man is caught in the sugar scam, one man is 

caught in the Urea scam, one man is caught in 

the telecom scam and one man is caught in the 

bank 

scam. So, you cannot condemn all members 

of Parliament and all members of the political 

community. So, it is like that. Madam, he was 

mentioning about the quality. Their quality is 

such that they have been rejected by the 

people. Our quality is such that is has been 

accepted and appreciated by the people. This 

is the quality for which the manadate of the 

people speaks for itself. Madam, when there is 

a price rise, it affects everybody. I heard Shri 

Ish Dutt Yadavji. He was quoting some 

figures. I would have been happy.  

(Interruptions) 

�� )� �4 
	�
: ह	 
�.��. ��  ,��� 	� Y
��� �ह 
�ह� <� ...(�

�	�)... 

THE DEPUTY CHAIRMAN: We are 

not diseftssing ....(Interruptions).... We 

a^re not discussing the professions of 

people ........ (Interruptions).... 

SHRI MD. SALIM: He is trading charges.  
...(Interruptions)... 

SHRI M. VENKAIAH NAIDU: You 

should not do that. ...(Interruptions)... Madam, 

Ish Duttji was mentioning some figures. I 

would like my friends to ponder over the 

whole situation. As has been rightly pointed 

out by Mr. Sundaram, the Public Distribution 

System is the joint responsibility of the 

Government of India and the State 

Governments. It is our responsibility. Now, 

the BJP is in power in eight States. Leftists are 

in power in two States. ...(Interruptions)... The 

Congress is in powar in two States. ...(Inter-

ruptions)... I do not know whether it is in 

power in two States or in two-and-a-half. 

...(Interruptions)... I stand corrected. Three 

States are being ruled by the CPM. The 

Congress Party is ruling in two or two-and-a-

half, I do not know exactly. ...(Interruptions)... 

Mr. John F. Fernan-des has gone out. 

Otherwise, we would have been able to get the 

latest information. ...(Interruptions)... The 

point is as to who is responsible for this. The 

Minister of Finance while mentioning about 

the present situation made a point to which I 

would like to draw the attention of the House. 

He said that there is a 
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decline of 13 lakh tonnes in oilseed pro-

duction. This is an issue which should be 

pondered over by all of us. How has it 

happened? It has happened because there 

were no remunerative prices to the farmer 

who is producing oilseed. So, the production 

of oilseeds has gone down. It may be on 

account of the vagaries of the monsoon which 

also contributes to some extent. But, the basic 

reason is that there was no remunerative price 

to the farmer to produce oilseeds. Therefore, 

the production of oilseeds has gone down by 

13 lakh tonnes resulting in the increase of 

prices of groundnut oil and other oils in a big 

way. We are all very concerned about it. My 

submission to my friends is that this 

production has not gone down during our 

regime. This production went down when Mr. 

Gurudas Das Gupta and other friends were in 

power. During the last season you were in 

power. You did not encourage the farming 

community. That is why ...(Interruptions)... 

That is why there is a decline in production 

and this has become one of the major reasons 

... (Interruptions)... 

AN HON. MEMBER: Now you are in 
power. 

SHRI MD. SALIM: They are not in power. 

Their other coalition partners are in power. 

They are yet to realise that they are in power.  

...(Interruptions)... 

SHRI M. VENKAIAH NAIDU: I would 

like to know as to what has been done by the 

Government of Kerala and the Government of 

West Bengal with regard to controlling the 

price rise. I have the figures with regard to 

prices in West Bengal and Kerala. The prices 

in Kerala are higher than what they are in 

Delhi. I challenge my Communist friends to 

join in a debate with me. Let them go through 

the figures which were given to the 

Parliament. ...(Interruptions)... 

SHRI MD. SALIM: Madam, I am on a   

point   of   order.    ...(Interruptions)... ' 

Madam, we are discussing the rise in inflation. 

But, he is discussing what happened in other 

States. So, his candidature 

.s fit for any Assembly and not for this 

Parliament. ... (Interruptions)... 

SHRI M. VENKAIAH NAIDU: I^ never 

need a certificate. ...(Interruptions)... I do not 

want a certificate whether I am fit for an 

Assembly or the Parliament. 

...(Interruptions)... If people want, I may be fit 

for a Panchayat body. Both; are respected 

bodies. ...(Interruptions)... whether I am fit for 

an Assembly and you are fit for a 

Municipality, it is not for you to decide. 

...(Interruptions)... 
 

�� �	��	� �,
	�: ��J" ���6" ��5 
�ह�- �� �ह�� ह� ...(�

�	�)... 

&���	���: CQ��� �� �� ,��F.& �� 
E
" J>� ह� �ह� ह� ...(�

�	�)... 

SHRI JOHN F. FERNANDES: Madam, I 

am on a point of order. ...(Interruptions)... 

Madam, when the Finance Minister was 

making a statement the other day, the Vice-

Chairman, Shri Adhik Shirodkarji gave a 

ruling that we cannot mention the name of any 

State and that ruling has been upheld. Now 

Mr. Naidu is mentioning the names of two 

States, namely, West Bengal and Kerala.  

...(Interruptions)... 

THE DEPUTY CHAIRMAN: What was 

the ruling? 

SHRI JOHN F. FERNANDES: The ruling 

of the Vice-Chairman was that we can say 

anything but cannot mention the name of any 

State. ...(Interruptions)... That ruling was 

upheld. ...(Interruptions)... 

SHRI MD. SALIM: Madam, when 

Members from this side took part, he has 

correctly referred, they have also levelled 

some charges against the Government, failure 

of the Government and all that. He is entitled 

to do that. But, Shri Ish Dutt Yadavji has 

pointed out what were the prices in Delhi at 

the time of presentation of the Budget and 

what are the prices today ...(interruptions)... I 

challenge it. I challenge Mr. Naidu with 

regard to price level, whether it is in Calcutta 

in Bengal or Trivandrum in Kerala or 

Lucknow in U.P. ...(interrup- 
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lions)... Then only you pass remarks 

...(interruptions)... You cannot pass any 

comment without any basis ...(interruptions)... 

SHRI M. VENKAIAH NAIDU: I am 

coming to that point ...(interruptions)... I 

accept your suggestion ...(interruptions)... 

THE   DEPUTY   CHAIRMAN:   Just one  

second   ...(interruptions)...  Let  me give my 

ruling ...(interruptions)... Please, we are 

discussing the price rise, we arc discussing about 

the economic situation due  to  steep  rise  in  

inflation  and  its adverse affect on the economy. 

That is the title of this debate. I would like you 

to please consider the millions of people in this 

country who are affected by this. If there is any 

price rise in Tamil Nadu or if there is any price 

rise in U.P. or in West Bengal or in Delhi, it is 

the people who are suffering and we are all part 

of those people. Now, let us not make it a 

political issue. Let us rise above political 

considerations   and   consider   about   the poor 

people of this country. Everybody should 

confine himself to the price rise and   how   it   

can   be   tackled   and   give suggestions to the 

Finance Minister ... (interruptions)... 
 
,��F. ...(�

�	�)... ��3 ,�� �ह#, ,��F.& 
...(�

�	�)... 

 SHRI M. VENKAIAH NAIDU: No problem 

...(interruptions)... People are watching. They 

are hearing the debate ...(interruptions)... Ish 

Duttji was referring to the prices in Delhi. My 

friends from the other side are challenging, you 

give the figures then, we can have a debate. Let 

us have a healthy debate. There are also senior 

leaders from the Marxist Party sitting here. The 

figures are, before the Budget, the price of 

onions in Calcutta was Rs. 8 per kg. and now it 

is Rs. 16 per kg. 

DR.  BIPLAB DASGUPTA: What is the 

source? 

SHRI M. VENKAIAH NAIDU: In Trivandrum, 

it was Rs. 7 per kg. and now it is Rs. 14 per kg 

...(interruptions) ... 

DR. BIPLAB DASGUPTA: You should 

quote the source from which you have got the 

figures ...(interruptions)... 

SHRI M. VENKAIAH NAIDU: What is it 

that are you doing there? ...(interruptions)... 

THE DEPUTY CHAIRMAN: What is 

happening? ...(interruptions)... 

SHRI M. VENKAIAH NAIDU: The 

source is the Governm.ent of West Bengal ... 

(interruptions)... 

THE DEPUTY CHAIRMAN: Please sit 

down. Just one second ...(interruptions)... 

SHRI GURUDAS DAS GUPTA: Madam, I 

am on a point of order. Under the rules, 

speeches have to be relevant. Under the rules, 

if somebody makes any irrelevant discussion, 

it is out of rules. Keeping that in mind, I only 

pray, I only request, the hon. Members through 

you, that a national crisis arising out of an all-

round price rise cannot be a matter of ridicule 

and cannot be a matter of trading charges 

between this side and that side and if it is done 

by an hon. member who happens to be an 

important functionary of the Party that is 

ruling the country, there is going to be a wrong 

signal ...(interruptions)... Yes, it will give a 

wrong signal and the people will believe that 

the party does not take the matter seriously ... 

(interruptions).., 

THE DEPUTY CHAIRMAN: Mr. Gurudas 

Das Gupta ...(interruptions)... Just one second 

...(interruptions)... 
 

�� ,��F. ...(�

�	�)... CQ��� ��, �� 
,��F.& ...(�

�	�)... 

SHRl M. VENKAIAH NAIDU: What 

about the situation in West Bengal and 

Maharashtra ...(interruptions)... I have heard 

from the hon. Members from the other side 

that ...(interruptions)... 

THE DEPUTY CHAIRMAN: I also heard 

it ...(interruptions)... Please sit down 

...(interruptions)... Agarwalji, please sit down. 

Mr. Gurudas Das Gupta, I must remind you 

that this was my 
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ruling. Are you giving a ruling on my ruling or 

is it an elaboration of my ruling? I did not 

understanding what point of order you have 

raised ...(Interruptions)... Just one second 

...(Interruptions)... Do not interrupt me ... 

(Interruptions).i. I do not like this kind of 

interaction while I am talking. What I said us, 

let us rise above political considerations and 

talk about the price rise and the effect which it 

is having on the economy of the country. This 

includes the entire House. If anybody has 

made any speech before I came over here, I do 

not know what he had said. While I am here, I 

would like the discussion should be for 

redressal of the problems of the people and not 

to say, in your State or in my State 

...(Interruptions).... Please, no clapping 

...(Interruptions).... I am not saying anything 

in favour of or against anybody...(Interrup-

tions).... I am saying this only in favour of the 

people of this country, for which both the 

Opposition as well as the Ruling Party have 

given this Calling Attention. This Calling 

Attention is moved not only by the 

Opposition, but I find a large number of 

Member from the Ruling Party also, who have 

given their names. So, they are also concerned 

about the rise in prices. If you want a 

meaningful debate and redressal of the 

problems of the people, for which this Calling 

Attention has been admitted, please speak 

about the problems, which the people are fac-

ing, and then continue again. Price rise is not 

only in Delhi State, which is only a Union 

Territory, it includes the entire nation, whether 

it is Maharashtra, UP, Bihar or West Bengal. 

So, the decline in our economic system is not 

affecting Delhi only, it is affecting the entire 

nation. So, please confine yourselves to the 

subject. Now, let us be very serious about it. 

SHRI M. VENKAIAH NAIDU: Madam, I 

am very serious and I will go by your advice. 

...(Interruptions).... 

THE DEPUTY CHAIRMAN; I would 

not like that he is enterrupted. He is 

presenting his veiwpoint. If he speaks 

irrelevant, I am here to protect you. But, 

if he speaks relevent, in concern of the people, 
I will allow him to speak. So, Please do not 
disturb him now. 

SHRI M. VENKAIAH NAIDU: Madam, 

the prices before the Budget in various cities 

of the country, say, Delhi, Mumbai, Calcutta, 

Chennai, Thiru-venanathapuram and 

Guawahati, definitely show an upward trend. 

We, sitting here in the Council of States, are 

equally concerned about not only what is 

happening in Delhi, but also what is happening 

in the entire country. Of course, Delhi is the 

capital, naturally there will be more focus and 

more attention. But, at the same time, 

problems of the people of Calcutta, problems 

of the people of Chennai, problems of the 

people of Guwahati, problems of the people of 

Thiruvananthapuram, should also be discussed 

and debated in this House because, as I said 

earlier, it is the joint responsibility of the 

Government of India as well as the State 

Governments. If you go through the figures, 

the price of onion before the Budget, in 

Calcutta was Rs. 8^ - per Kg., now it is Rs. W- 

per kg. 

I'HE DEPUTY CHAIRMAN: Yes, that 
is the concern because the prices have gone up 
after the Budget, not only in Delhi, but 
everywhere in the country. He is absolutely 
right. He is not saying anything which is 
irrelevant ...(Interruptions).... Please do not 
disturb him. 

SHRI M. VENKAIAH NAIDU: The price 

of onion before the Budget in Guwahati, that 

is, in Assam was Rs. 7/-per kg., now it is Rs. 

IV- per kg. With regard to 

Thiruvenanathapuram, it was Rs. 7/- per kg. at 

that time, now it is Rs. W- per kg. With regard 

to Mumbai, where my party is also a part of 

the Government, the price of onion before 

Budget was Rs. 5.50, now it is Rs. IV-per kg. 

There is an.increase in Mumbai, there is an 

increase in Calcutta, there is an increase in 

Guwahati. My friends were asking me, 

...(Interruptions).... 
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THH DEPUTY CHAIRMAN: Please do 
not interrupt him. I do not want a running 
commentary. He has a right to speak in this 
House. 

SHRI M. VENKAIAH NAIDU: My only 

point is, these people do not have respect for 

others' point of view. That is my problem. I do 

npt know what provokes them to always 

interrupt me, obstruct me, when I am making 

my submission. Afterall they are senior 

people, they are seasoned people, they are 

well-experienced. They are here for two-three 

terms. 

THE DEPUTY CHAIRMAN: May be, they 

are thinking that you arc still the 

spokesperson. So, they have to reply to you. 

Better we allow him as a Member of 

Parliament. He is not a spokesperson now. 

SHRI M. VENKAIAH NAIDU: I have all 

admiration and high respect for Gurudas Das 

Guptaji, who is a senior Member. When he 

speaks I really pay my full attention to his 

speech, and then take notes. J am admitting it 

because he is a senior Member. He has got 

enough experience in this House. But when he 

refers to one side of the view and excludes the 

other side, it is the responsibility of even junior 

Members, who have just come, to make the 

other point of veiw also in this House, so that a 

comprehensive picture is put before the peo-

j)le. But, Guptaji, hailing from West Bengal 

has not even mentioned about the Blight of the 

common man in Calcutta, tlie plight of the 

common man in West Bengal, the plight of the 

common man in Thiruvananthapuram. I am not 

making a charge against him, he is a senior 

Member. I have respect for him. My point is, 

just now as the Chair said, we should really be 

agitated about the actual impact on the people, 

rather than going by politics. If you try to fix 

me, and then I try to fix you, what will happen 

to the problem of the people. That is what 

exactly I am trying to say. So, my submission 

to the Government is you have to compare    

inflation.    There    is    nothing 

wrong in comparing. Our freinds were saying 

that under the U.F. regime every-thingfwas 

under control. I am at a loss to understand, I 

am not a student ol economics, and I would 

like the Finance Minister to enlighten me. Last 

year, as opposition activists, we organised a 

de-mostration. Every party has got a right to 

organize demonstrations. Today some other 

party is organising a demonstration outside. 

Last year there was an increase of 35 per cent 

in the petroleum products. Even with regard to 

dicsel there was an increase of 20 per cent. 

With regard to LPG there was an increase of 

25 per cent. Under the progressive 

Government of the United Front, there was 

direct bearing and effect on the common man 

of the country. But still the criticism outside 

and the figures with regard to inflation, how 

do these two things core-late? This is one 

thing about which I would like to be 

enlightened. And the people of this country 

have every right to know. But the women were 

practically crying. (Interruptions) Even if the 

onion costs Re. one, then also you will get 

tears. TTie onion is hard for the eyes. 

(Interruptions) 

THE DEPUTY CHAIRMAN: I think Mr. 

Saleem had his meals, that is why he is so 

energetic today. 

SHRI     M.     VENKAIAH     NAIDU: When 

you increased the price of LPG by 25 per cent 

at one stroke, imagine how much water had 

gone from the eyes of our Indian housewives. 

Twenty five per cent at a time! LPG is a thing 

which you need every month and middle class 

depends on  that.  My suggestion  is that, 

coming back to the original question, I would 

like the Finance Minister and also the  

Government of India to evolve  a policy to sec 

that the procurement prices or the support 

prices that are fixed from time to time arc 

fixed in the beginning of the season so that the 

farmers can take a hint and they can go in for 

that particular crop so that the production is 

increase and the prices are stabilized. 
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With regard to onions and potatoes some 

efforts are being made by the Delhi 

Government. I hope that similar efforts will 

be adopted by various State Governments. 

Also in the metropolitan cities, organise them 

to procure the things through NAFED and 

distribute them through super bazars or 

through local retail outlets. This number has 

to be increased. 

The problem is not confined to Delhi alone. 

Even the Delhi Govenrment has got a greater 

responsibility. Delhi being (he capital, 

naturally, the impact will be more. A lot of 

people come here. People come to see Delhi 

for various reasons. I need not mention here. 

But, at the same time there is a greater 

responsibility on the part of the Central 

Government to come to the rescue of the 

States which come with a proposal for 

additional procurement of potatoes, additional 

procurement of onions or for additional 

procurement of other essential commodities 

which are in short supply. 

Secondly, Madam, unless the Planning 

Commission, the Government, the political 

parties, change their priorities and look into 

the plight of the farmer who is the producer in 

this country, there will be no solution to this 

problem. Every year, I can tell you, in every 

season we will come here and we will discuss 

the same issue again and again. We have 

discussed it earlier also a number of times for 

the simple reason that there is no direct 

connection between production and supply. 

There are no facilities for storage because it is 

a perishable item. The moment it comes here, 

the prices go down. 

Next, I come to the Essential Commodities 

Act. Some freinds were asking: why not take 

action against hoarding? Yes, but the action, 

to my knowledge, has to be taken by State 

Governments. Who prevented State 

Governments from taking action against 

hoarders? Who prevented action against 

people who are storing things and raising 

problems for the common man? So, 1 request 

the Finance Minister to get in touch with the 

State — all States, left, right, straight, 

forward, backward — all States and see to it 

that the States move in the right direction. 

(Interruptions). 

THE DEPUTY CHAIRMAN: What is the 

problem? Mr. Virumbi what is the problem? 

SHRI S. VIDUTHALAI VIRUMBI (Tamil 

Nadu): He is speaking about the States. Just 

five minutes ago regarding petroleum prices, 

he said that the prices had increased under the 

United Front Government. What I say is that 

the LPG, petroleum and diesel prices were 

based on the recommendations of the Jaswant 

Committee. 

2.00 P.M. 

Mr. Jaswant Singh was the Chairman 

of the Standing Committee. He made the 

recommendation in regard to the price 

increase. Now he is charging the UF 

Government. Unfortunately, or, 

fortunately, it has boomeranged on his own 

Government. How can he accuse the UF 

Government? (Interruptions) 

SHRI M. VENKAIAH NAIDU: I was not 
ruling at that time. You were in power then. 
You remained silent. (Interruptions) 

SHRI S. VIDUTHALAI VIRUMBI: 
Madam, he cannot accuse us. The 
recommendation was made by Mr. Jaswant 
Singh, belonging to the BJP. (Interruptions) 

THE DEPUTY CHAIRMAN: Please sit 

down, Mr. Virumbi. (Interruptions) 

SHRI S. VIDUTHALAI VIRUMBI: Who 
recommended it? You recommended the 
increase. How can you accuse us? 

SHRI M. VENKAIAH NAIDU: This is the 
pity, Madam. (Interruptions) 
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I could have told him. Please. He did not 

refer to you. You were not in the UF 

Government. Please listen to the Member from 

your own party. I am trying to give him 

protection. I am protecting everybody. Please 

don't do this. Please don't do like this. Please 

remember that it is being telecast live. You 

should understand as to what the people would 

think. They will think that while a serious 

issue like price rise is being discussed, 

Members of Parliament are behaving like this. 

Let us be serious, at least, on some issue. Why 

don't we just stop accusing each other, while 

people are going hungry? Now, I would not 

allow anybody to interrupt him. 

SHRI M. VENKAIAH NADIU: Madam, 

the problem is that when I am ruling, I am 

responsible. Apart from this, I am also 

responsible for whatever happened when they 

were ruling. I am also responsible for 

whatever happned during the regime of the 

party which is now on the other side and 

which is empty now. I am also responsible for 

the increase in the percentage of the 

population living below the poverty line to 52. 

I am being held responsible for whatever that 

has happened during all these years. I have 

just come to power. (Interruptions) 

SHRI NILOTPAL BASU: Madam, there is 

a rule that Members have to speak relevant 

things. We are discussing the issue, skipping 

the lunch recess. 

THE DEPUTY CHAIRMAN: Please sit 

down, Mr. Basu. 

SHRI M. VENKAIAH NADIU: Madam 

why can't they be made to sit in the Chair so 

that they can decide about everything and 

expunge everything, as they do in Communist 

countries? 

THE DEPUTY CHAIRMAN: Mr. Basu, he 

is a member of this House. He has a right to 

make his point. When your turn comes, you 

can criticise the Government. You can 

criticise the Finance Minister. But have 

patience. When your turn comes, you can 

reply. Please don't interrupt when others are 

speaking. 

SHRI NILOTPAL BASU: I am not 

interrupting him. Madam. I am only pointing 

out that he should say relevant things. 

THE DEPUTY CHAIRMAN: You don't 

have to point it out. If he says anything 

irrelevant, I will tell him. He says that he 

cannot be held responsible foreverything. That 

is his viewpoint. Why do you object to it? I 

don't understand what you are objecting to? 

Let him speak. Now, Mr. Venkaiah Naidu, 

please conclude. 

SHRI M. VENKAIAH NAIDU: The 

problem with my friends is that they are 

intolerant to ideas other than theirs. This is the 

problem with them. 

Madam, my suggestion is that the 

Government of India should take all the States 

into confidence to check hoarding. If 

necessary, they should call a meeting of the 

State Food Ministers/State Civil Supplies 

Ministers. We should see that wherever there 

is shortage, it is met by supplies from the 

surplus areas. If there is a shortage in one part 

of the country, the other part of the country 

which has a surplus should come to its rescue 

so that the State'Governments can really 

provide relief to the people. 

Today, we are in a situation where the 

country is cofronted with such a challenge on 

the economic 'front, not because of Pokhran 

alone, but because of various other reasons. 

Unfortunately, however, even the issue of 

country's security has been dragged into 

politics and it is being taken very lightly. I am 

really pained. My friends should know that 

because of the Pokhran tests, the image of the 

country abroad, in the international 

community, 
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has gone up. Everywhere, we are being 

respected. (Interruptions) 

THE DEPUTY CHAIRMAN: I would 

adjourn the House if anybody interrupts him. I 

am here to control the House. I am here to 

point out. If you think that you can do it 

better, come here and do my job. Please do 

not interrupt him. I feel very sad to say 

something rude to my senior colleagues. 

I can tell him. I can tell the hon. Member that 

we are not discussing Pokhran. We are 

discussing the question of price rise. We are 

only discussing the rocketing prices, not the 

rockets. Okay? 

SHRI M. VENKAIAH NAIDU: I totally 

go by your suggestion. Madam. But before 

you came, three times, Pokhran was referred 

to during the discussion. 

THE DEPUTY CHAIRMAN: They should 

not have brought it up. 

 

SHRI M. VENKAIAH NAIDU: I agree. I 

am ready to withdraw the reference from my 

side. I am only pointing out that after the 

nuclear tests, the country's prestige has gone 

up and we are being recognised and respected 

all over the world. 

 

Coming to the issue. Madam, the problem 

of cold storage, the problem of godowns in the 

rural areas and the problem of rural credit are 

all directly connected with the price rise. The 

availability of rural credit to the agricultural 

community, storage facilities in the rural and 

the urban areas, cold storage facilities in the 

major towns in the country, the allocation 

made to agriculture, the role of the 

Agricultural Prices Commission in deciding 

about and declaring in advance the prices so 

that the farmers get an incentive to produce — 

all these things are interrelated and 

interconnected. Therefore, I would request the 

hon. Finance Minister. This is not going to be 

the end of this issue. There is going to be 

some effect. That being the case, the Finance 

Ministry, the Agriculture, Ministry and the 

Food Ministry should sit together and discuss 

the issue, come to some meahingful and 

concrete conclusions and evolve a long-term 

action plan to boost production, to increase 

food production. Another point that was made 

by our friends is to put a ban on the exports of 

agricultural products. I am sorry, I am not in 

agreement with that. This will send a wrong 

signal to the rural community of the country. 

You allow industrial products to be exported. 

You allow all other persons who have got the 

advantage of capital from financial institutions 

and every other facility, including insurance, 

to export their products. This is a helpless 

sector of the society, which is sick because of 

the natural vagaries of monsoon. They have to 

be given protection. Export of agricultural 

products should also be encouraged. They 

should be given incentives. We should 

encourage them to the extent that they produce 

enough for internal consumption and also for 

exports so that the problems of Indian 

consumers and producers are taken care of. 

I do not want to take much of the time. 

Much of my time was consumed by my 

friends. Still, I am thankful to you for having 

given me protection from time to time. 

I would like the Finance Minister to 

concentrate on the points raised by me. 

THE DEPUTY CHAIRMAN: Mr. 

Ramachandraiah. 

SHRI MD. SALIM: Madam, there is a 

business listed at two o'clock. 

THE DEPUTY CHAIRMAN: He will lay 

it. Let this be over. Let us finish this. He is 

the last speaker. ..(Interruptions).. 
 

Yes, there is one more person.:  
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THE DEPUTY CHAIRMAN: No, no, I 
will not allow discussions to go on. I am 
sorry, please. 
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SHRI C. RAMACHANDRAIAH: Thank 
you, Madam, for giving me this opportunity. 

Madam, I thought that there would be at 

least some unanimity in the august House on 

the steps that have to be initiated to fight this 

menace. 

It is true that the prices are skyrocketing. It 

has become nightmarish for the housewife to 

go for shopping.' But the Central Government 

alone is not responsible for this. The State 

Government are equally responsible for this. 

All of us put together have to create a 

congenial atmosphere and explore all 

possibilities to contain the prices. Most of my 

esteemed colleagues have suggested very 

concrete measures. 

Madam, there should be a comprehensive 

distribution system throughout the country. 

Some States grow some products in more 

quantities. They are not grown in isome other 

States. So, because of the lack of a proper 

distribution system, the parts which are not 

growing some products, are facing the scarcity 

of those products. So, this has to be taken care 

of. 

There is an allegation that the BJP is very 

friendly with traders. That has to be taken 

note of. If at all there is any substance or truth 

in the allegation, the Government should be 

instructed to initiate very stringent measures 

so that the black-marketing and hoarding is 

stopped. 

Madam, the inflation is a temporary 

phenomenon. It will be fast changing. We 

may suggest some measures for temporarily 

containing it. If the inflation continues to be 

on the rise—today I am told that it is more 

than 10.5 per cent as per the consumer price 

index—it will have a tremendously adverse 

impact on the economy. 

A number of proposals have been initiated 

by the hon. Finance Minister, which are yet to 

be absorbed by the economy. They are yet to 

be absorbed by the economy. If the levies 

imposed by the hon. Finance Minister are 

going to have their effect in the economy, the 

price rise will be totally at a higher level as 

compared to what obtained last week or a 

week before the last week. The Government 

may say they are not responsible for that, 

because they came to f)ower only a couple of 

months back, but they cannot absolve 

themselves of the responsibility. The 

Government is a continuous entity and it has 

to take into account the welfare of the people. 

So, the present Government cannot simply say 

that the previous Government was responsible 

for this. The present Government cannot 

convince the people just by searching 

scapegoats. I would advise the Finance 

Minister to have a consultation with all the 

Chief Ministers and evolve a method to 

contain inflation because it is an all pervasive 

phenomenon. Price rise is affecting all the 

States. It is not confmed to the capital alone. It 

is there in Bihar, Uttar Pradesh and in other 

States. The Government should take all the 

political parties into confidence and elicit their 

views on how to contain inflation. 
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Madam, there are two aspects to  inflation. One 

is how to contain it  immediately and another is 

how to prevent its recurrence in future so that it 

does not affect the economy. During the 

discussion on the Finance Bill, the Finance 

Minister had said that he would contain inflation. 

I had asked specifics on how to contain inflation. 

There are three specifics to contain inflation. One 

is to reduce expenditure. Under the present 

scenario, you cannot do that. Second aspect is to 

mobilise more resources. That too you cannot do 

under the present conditions. Last year also the 

Government could not mobilise resources. The 

present scenario is also not that buoyant and the 

conditions are not congenial. So, the question is 

how to overcome all these constraints. Therefore, 

I suggest call a meeting of all the political parties, 

take them into confidence and seek their advice. 

At least let there be a consensus on building the 

national economy. 

Madam, I need not speak on the percentage 

of inflation. Every product has got its own 

percentage of price increase. While in some 

items there has been an increase by 50 per 

cent, in others it has been 30 per cent, 10 per 

cent or eight per cent. These are all facts. One 

thing the Government has to take note of is 

that unless it takes its management on a war 

footing, inflation will go on like an unbridled 

horse. You will not be able to manage the 

economy. Tentacles of inflation are spreading 

very fast and they are having a detrimental 

effect on our economy. Prices of onion, 

tomato etc. have gone up. It is said that it is a 

temporary phenomenon and that they can be 

contained, but if this trend continues, the 

target which the Government wants to 

achieve, will be very difficult to achieve. I 

advise the Government to introduce an 

efficient marketing system, have more cold 

storage network, which we had been planning 

to do during the Ninth Plan to store 50 lakh 

tonnes of vegetable and other perishable 

commodities. Unless you put your heart 

and soul into the problem, you are not going 

to solve the problem. Take it with all your 

seriousness. It is not that easy. Inflation is a 

very dangerous thing. We are not at all 

confident that you are going to achieve the 

proposals which you have initiated in your 

Budget. So, the Essential Supplies and 

Maintenance Act can be made more stringent. 

You can instruct Chief MinUters to enforce 

this Act sincerely in order to control black 

marketing and hoarding. All possible steps 

should be taken to contain inflation. 

The second aspect is that this should not 

have an adverse impact on the economy. The 

Government should take a note of it. The 

Government should be very sincere in 

fighting this menace,. 

Madam, I thank you for having given me 

this opportunity to speak. 

PAPER LAID ON THE TABLE 

White Paper on Railway Projects 

THE MINISTER OF STATE IN THE 

MINISTRY OF RAILWAYS AND THE 

MINISTER OF STATE IN THE MINISTRY 

OF PARLIAMENTARY AFFAIRS AND 

THE MINISTER OF STATE IN THE 

MINISTRY OF PLANNING AND 

PROGRAMME IMPLEMENTATION (SHRI 

RAM NAIK): Madam, I want to lay the 

White Paper, listed as item No. 3 in the 

Papers to be laid on the Table. It is listed 

against my colleague, Shri Nitish Kumar. He 

could not come to the House because he is ill. 

I have already communicated it to the 

Secretariat. 

THE DEPUTY CHAIRMAN: Okay, lay it. 

SHRI RAM NAIK: Madam, on behalf of 

my colleague, Shri Nitish Kumar, I lay on the 

Table, a copy in English and Hindi of the 

White Paper on Railway projects. [Placed in 

Library. See No. LT. 1397/98] 


